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Suspension of certain ALR. Officials
10041. SHRI K, A. RAJAN: Will the

Minister of INFORMATION AND
BROADCASTING be pleased to
state:

(a) whether it is a fact that some
of the officials/announcers of the All
India Radio, Delhi Station, have been
suspended in connection with the
broadcast giving the impression that
Mr. Jayprakash Narayan wasg dead;
and

(b) it so, what are the names of
such person and charges ggainst them
and other details thereef?

THE MINISTER OF INFORMA-
TION AND BRODCASTING (SHRI
L. K. ADVANI) (a) and (b). On the
24th March, 19780 an Announcer of
All India Radio started the Urdu Maj-
lis programme by playing a tape in
intended for broadcast in the event of
anything unfortunate happening to
Shri Jayaprakash Naryan who was
seriously ill at that time instead of
the scheduled programme conteined in
another tapeé, The wrong tape went

an for about flve minutes before it
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was faded out by the Announcer
when the error came to light Consi-
dersing the gravity of the error, the
delinquent Announcer, Smt. Tara Pant
and a Transmission Executive on duty
at that time Shri P. C, Kukreti, were
suspended. The matter was entrusted
to a senior officer to hold a prelimi-
nary ¢nquiry and on the basis of the
report submitted by the Enquiry offi-
cer, Charge-Sheets have been served
on both the Announcer and the Trans-
mission Executive for negligence m
performance of their duties. The
orders of suspension on them have
however, been revoked with effect
from 21st April 1979.

Kudremukh Iron Ore Project Payment
by Iran

10042. SHRI K, MALLANNA: Will
the Minister of STEEL AND MINES
be pleased to state:

(a) whethey the neyw Government
in Jran has beep sounded to make the
due payment for the construction of
Kudremukh Iron Ore Project; and

(b) if so, the progresg thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (8B8HRI KARIA MUNDA) (a)
Yes, sir,

(b) According to the agreed proce-
dure disbursements from the Iranian
Credit for the construction of the
Kudremukh Iron Ore Project are to
be made by the Government of Iran
on the basis of certification of project
expenditure by the Buyer viz. the
National Iranian Steel Industries
Company  (NISIC), The delay
in disbursement of credit has been
brought to the notice of NISIC
as well as their Authorised Repre-
sentative in Delhi. Personal contacts
have aleo been made with the presant
Government in Iran and NISIC fto
obtain further disbursements, The

I.ﬂ% Director, NISIC has ulso
been invited. to comg Jo Indis .
semement of the wtstand:ns

The reactiop of the Mndﬂ h
awaited, *
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